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REPORT 

I, the Chairman of the Committee on Government Assurances 
having been authorised by the Committee to present the report on 
their behalf, hereby present this Second. Report of the Committee. 

2. The Committee was nominated by the Speaker on the 1st May, 
1963. 

Sittings of the Committee 
3. After the presentation of its First Report (Third Lok Sabha) 

on the 2nd May, 1963, the Committee held four sittings (namely: on 
the 11th September, 1963; 17th December, 1963; 10th .lpril, 1964 and 
21st Arpril, 1964). At these sittings, the Committee considered the 
nature and extent of implementation of a number of assurances. 
The Committee also reviewed the pending assurances which were 
referred to it b the corrqonding Committee of the Second Lok 
Sabha as also t Ti e assurances given during the Second, Third and 
Fourth Sessions of the Third Lok Sabha. The relevant i'!Imutes of 
the sittings of the Committee were laid on the Table of the House 
from time to time. 

Implementation of Assurances 

4. The Comtnittee felt satisfaction that there was marked im- 
provement in the implementation of assurances. The Committee 
noted that the present position of implementation of assurances was 
that during the First to Sixth Sessions of the Second Lok Sabha, out 
of 1657 assurances, 1233 had been implemented leaving a balance 
of 424, whereas during the corresponding period of the present Lok 
Sabha, out of 1346 assurances given, as many as 1172 had been im- 
plemented leaving a balance of only 174. 

The Committee, however, felt that there was scope for further 
improvement inasmuch as there were certain assurances, though 
small in number, in regard to which there should not have been any  
difaculty in collecting the requisite information specially those which 
asked for factual information relating to subjects which were direct- 
3y the concern d the Central Government. The Committee re- 
iterated their earlier view that if the implementation of assurances 
was delayed beyond a reasonable time, they lost their value and 
public interest and the whole idea of assurances was defeated. The 
Committee accordingly desired that effective steps might be taken 
by Government to implement the pending assurances as early as 
m i b l e .  
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IV 
Statistics of pending assurances pertaining to Third Lok Sabha 

5. A s,tatement showing the statistics regarding implementation 
of assurances pertaining to the First to Sixth Sessions of Third 
Lok Sabha is appended to this Report. (Appendix I). 

Dropping- of an assurance in public interest 
6. In regard .to an assurance given in reply to Unstarred Question 

No. 226, on 10th November, 1962, regarding the main recommenda- 
tions of the Reviewing Committee for Survey of India and National 
AtIas Organisation, the Minister of Parliamentary Affairs sent a 
communication to the Chairman r w e s t i n g  to drop the assurance as 
it was not in the public interest to disclose t!?e ~ry>orl. After con- 
sideration of the said communication, the Committee agreed that the 
assurance might be dropped. 

Pending assurances pertaining to Second Lok Sabha 

7. The Committee failed to appreciate the delay in the imple- 
mentation of assurances pertaining to the Second Lok Sabha, some 
of which were pending for as long a period as 54 years, in spite of 
the recommendations of the Committee communicated to Govern- 
ment from time to time. The Committee felt that most of them were 
of such a nature .as could have been implemented without any diffi- 
culty long ago. The Committee at their sitting held on the 10th 
April, 1964 again considered these pending assurances and fixed a 
time limit o f  three months within which assurances of Second Lok 
Sabha should be fulfilled by Government. In cases where it wns not 
possible to do so, the Committee desired that full justification might 
be communicated for its information. 

A Ministry-wise statement of pending assurances pertaining to 
Second Lok Sabha, showing the period for which they are outstand- 
ing is appended as Appendix 11, and the detailed particulars of these 
assurances are listed in Appendix III. 

R. R. MORARKA, 
NEW DELHI, Chairman, 

' 2 7 ~  30th April, 1964. Committee on Government Assuran.ces. 



APPENDIX I 
[Vids para 5 of Report] 

Statement showing the position regarding impkmantation of a s s u r ~  ~r tub ing  t~r  
1st to 6th Sessrbnr of T&d Lok Subha. 

Total No. No. of 
Session of assuranccg Belana 

ass\l,ranccg impk- 
gven mentcd ---- 

~ s t  Session, 1962 . . .  . . 446 431 I S  
Imcls' 
2nd Session, 1962 . . . . . . .  245 234 1 I 

i t$  Session, 1963 . . . 291 253 
vlll 
5th Session, 1963 . . . 
r--w 141 96 
6th Session, 1963 . . . 131 74 



Ministry+e s ~ m t  of pending assurances p+atking to Second Lok Sabha t o g e t b  
mth  ptnrod for whrch thq, me attstmdyg as on the 2rst Awl, 1964 

5 years 5 years 4 years 3 years 2 years 2 years 
S. Name of the 7 2 I to 3 8 to n Total 

No. Ministry months months month year 7 months year 5 
old old old months old months 

old old 

I. Education . . . .  . . . . I .. I 

2. Food and Agriculture . . . . . . I .. . . 
. .  3. Health. I . . . . I .. . . 

4. Home Affairs . .  I . . 2 .. . . 
5. Industry. . .  . . . . .. I . . 

. . . .  6. Transport . . . . 1 1  2 

7. Works, Housing and 
Rehabilitation. . . .  .. I . . . .  . . 



[Vias para 7 of Report) 

Psnding assurances pertaining to Second Lo& Subha 

S. Date & Reference Question Promise made 
No. -- 

(Ministry of H d t h )  

I Unstamd Question What is the number of S. C. Thc information is being 
No. 1757, dated & S. T. dcctors who are collected. 
10-9-58 by Shri Sadhu going to be con@ed. at 
Ram. the initial constltu~on 

of the Centxal Health 
Service. 

a U d  Question No. (a) whether it is a fact that 
625, &ted 20-2-59 by there arc urn commu- 
Shri B. K. Opilrwad. nities which arc trcpted 

as untouchables but not 
included in the list of 
Scheduled Castes; and 

(b) the nmcs  of such com- 
munities and their popu- 
lation State-wise ? 

As soon as proposals from. 
all the State Governments/ 
Union Administrations are 
rrceived, a compmhensive 
legislation wil l  be intro- 
duccd in the Parliament 
to amend the Scheduled 
Castes and Scbrdultd 
Tribes Lists Modification 
Order 1956. 

3 Stamd Question No. R u#rt from the B b t  During suppkmrntarics the 
91% dwxt I rb by 'ft.IBh~k ~omai  for waiving &ister works, Hour- 
Shn P. G. &b. "T d tqrt of the ing and Rehabilitation said, 

land an rent for the "we are looking into the 
structures occupied by question. The Ministry 

Agriculture of Finance will also bc % 3 % i .  censuhed before we take 
a find dcciskm in the 
matter.'' 

The Speaker said, ". . . . 
the .ha .  M i n i  will 
caamly look mto the 
question and see akt 



rS. Date & ~ieference Question Promise made 
xo. 

amount has been realised 
(by the Bharat Krishak 
Samaj from the World 
Agriculture Fair)." 

(Ministry of Home zeffairs). 

5-9-60 . Discussion on the Ninth Shri B. N. Datar gave an 
Report of the U.P.S.C. assurance that Govern- 

ment would consider the 
suggestion made by the 
Speaker that a list of 
candidates should be 
appended to the Report 
of the U.P.S.C. indicating 
the persons who had 
secured good positions in 
the written tests but had 
not qualified in the viva 
voce test. 

Jail Manual 

Unstarred Question No. (a) whethcr the draft Jail The draft Jail Manual has 
2161, dated 6-9-63 Manual has been printed; been printed and copies 
by Shri Ram Rrishan and have been forwarded to 
Gupta and 3 others. the State Governments for 

(b) if so, whether a copy their views. The draft 
of the same will be laid Manual will be examlned 
on the Table. m the light of the com- 

ments received and a copy 
will be laid on the Table 
after it has been finalised. 

(Minktry of Education) 

Committee on Moral and ReLigiour Education 

.6 Starred Question No. (a) what steps have been 
102, dated 16-11-60 taken by the Ministry to 
by Shri Bhakt Darshan implement the recommen- 
and 3 others. d a t i o ~  made by a Special 

committee appomted on 
moral and religious edu- 
cation ; 

(b) the action taken in this (b) and (c). Information is 
connection by the Univer- being collected and will 
sity Grants Commission; jK placed on the Table 
and in due course. 

(c) the steps bein taken 
by various State 8overn- 
ments in this matter. 



S. Date & Reference Question Promise made 
No. 

(Ministry of Food and Agriculture) 

7 12-12-1960 . . Discussion on the Preven- The Minister assured the 
tion of Cruelty to Ani- House that, as soon as 
mals Bill. the Act came into force, 

a Committee for control 
and supervision of experi- 
ments on animals would 
be appointed. 

(Ministry of Health) 

Medical Personnel 

.b' Unstarred Question No. Asking the Minister of The requisite information 
2225, dated 22-12-60 Health to lay a statement is being collected and will 
by Shri Morarka. on the Table showi.lg : be laid on the Table. 

(a) the number of (i) hospi- 
tals ; (ii) hospital beds; 
(iii) doctors; and (in) 
nurses in 1950-51 ; 

(b) the plan targets for the 
above items for the First 
and Second Five Year 
Plans, the achievements 
during the same periad 
together with the finan- 
cial allocations and the 
amounts actually spent 
during the First and Se- 
cond Plan periods so far; 
and 

i c )  the reason for the short- 
fall, if anyy in achieving 
the physical targets. 

(Ministry of Transpotr) 

National Highways 

g Starred Question No. Whether it is a fact that, as 
727? dated 9-3-61. by per present programmey 
Shr~jRaghunath Smgh it is likely that there may 
and 7 others. bc no missing links in 

our National Highways 
by the end of the Third 
Five Year Plan, but about 
35 major bridges will re- 
main to be provided. 

Necessary information about 
bridges o? the f o l l a w i ~  
National Hahways is being 
collected : 

N. H. Nos. 11 (Agra-Jaipur- 
Bikancr),. 12 (Jabdpur- 
BbopJ-Blsora) and 13 
(Sholapur-Chitradwg.). 



S. Date & Refcrenn Question I'romke made 
No, 

FOURTEENTH SBSSION, 1961 

(Ministry of Industry) 

ro Unstarred Question No. (a )  what is the existing The figures are being collec- 
657 dated 10-8-61 by installed capacity of foun- ted and will be laid on the 
Shri Kalika Singh. t a p e  manufacturiui~ Table. 

units in India and a c t y  
production of fountam- 
pens during 1958-59, 
1959-60 and 1960-61 
State-wise; 

(b) the yearly requirements 
of fountain-pens in India; 
and 

(c) the number and value 
of Indian fountain-pens 
exported to Asian and 
African countries during 
1958-59, 1959-60 and 
1960-61. 

(Minisny of Transport) 

11 Starred Question No. (a) whether it is a fact that The report of the Committee 
I3I? dated 8-8-61 by one of the pillars of the when received will be 
Shri Sinhasan Singh brid being constructed laid on the Table of the 
and 2 others. on t g  rlver Rapti near Sabha. 

Gcwkbpua in order to 
~ ~ n e c t  the National 
9 w a y  s e a  into the 
ea as a result of which 
the bridge collapsed into 
the river ; 

(b) whether it is a fact that 
U. P. Government have 
appointed a Committee 
of experts to en uire into  causes of %is atxi- 

; a d  

(c) if so, the personnel of 
tpiS Committee, the lorn- 
tmn of head-quertem of 
the said Co~nmittee and 
whether my date has been - repart f o r c r e g  an makmg the 
recommen&tions by the 
Committee ? 



S.\ Date & Reference 
No.1 

Question PromiK mule 
b 

FIFTEENTH SESSION, 1961 

(Ministry of Education) 
Wastages in Education 

12 Starred Question No. Whether Government have 
123, dated 23-11-61- examined the question of 
supplementary by Dr. system of examination 
M. S. Aney. and the system of admis- 

sion to Universities and 
whether any change in 
the s ystem of examination 
and the rules of admission 
to Unrversities is under 
contemplation of the Go- 
vernment ? 

The University Granta 
Commiasion has recently 
appointed onother Com- 
mittee to investi te whe- 
ther there has E n  my 
lowering of stpndards. . . . 
This Committee is m a g  
a t h o r y ~ h  investigation 
Into thrs whole probkm 
and w k n  the report of 
the Committee is avail- 
able, the House will k 
informed, about it-and 
we would also t& 
necessary measures. 

Inter-State Transport 

13 Unstarred Question NO. (a) what is the mileage of The information re uired is 
381, dated aq- 62 by inter-State routes in the being collected %om the 
Shri ~ a g h u n a t c  Singh. country, the number of State Governments ete. 

trucks plying on them, and will be laid on the 
the ton-miles covered by TabL as soon ps it 
them, and the average becomes avaihbk. 

. distance over which goods 
are carried per truck on 
these routes; 

( b )  the number of trucks, 
passenger goods separa- 
tely, plying on these 
routes from year to year 
from the date of the ap- 
pointment of the Inter- 
State Transport Com- 
mission to date; 

(c) to what extent, in nsplect 
of mileage, the National 
Highways of whtch there 
are about 15,ooo miles 
in the country arc used 
at present by motor trans- 
passengers MYing an p what is 
the percentage of these 
trucks and buses to 
the total truck , m d  bus 
population in the co~ntry;  



S. Date and Reference Question Promise made 
No. , 

(d) the extent to which the 
originating traffic in the 
country, as distinct from 
feeder traffic, is carried 
by road transport, the 
railways and water trans- 
port respectively; and 

(e) their average loads in 
the case of each service ? 

Senior Staff Councils 

14 Unstarred Question No. (a) The number of recom- The information is being 

il 86, dated 23-3-62 by mendat~ons made by the collected and will be la~d 
hri P. C. Borooah. Senior Staff Councils of on the Table in due 

the departments under course. 
the Ministry of Transport 
since the constitut~on of 
these Councils, year- 
wise; 

(b) how many of them have 
been implemented; 

(c) how many of the recom- 
mendations have been 
held in abeyance for more 
than one year; and 

(d) how man have been re- 
jected by t ie  departments 
and on what grounds ? 


